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MINUTES OF THE MEETING No. 41/13 dated  9.1.2013    UNDER  THE CHAIRMANSHIP OF  Shri  V.K. Srivastava, Addl. DG
                               

NC MEETING UNDER THE CHAIRMANSHIP OF SHRI V.K. Srivastava, ADDL.DG AND LIST OF OFFICERS PRESENT IN THE MEETING  IS GIVEN BELOW:- 
 
 
1.                  Shri Nand Lal,  Sr. Development Officer, Department of Industrial Policy and Promotion, Udyog Bhawan, New Delhi
 
2.                  Shri Parveen  Sharma, Dy.Director General of Foreign Trade, Norms Committee-IV, Office of DGFT, Udyog Bhawan, New Delhi
 
3.                  Shri G. Saravanan, Foreign Trade Development Officer, Norms Committee – IV, Office of DGFT, Udyog Bhawan, New Delhi.

 
 
The Committee first considered minutes of the ALC Meeting No.40                                                                                                     
                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                 /13
for confirmation and confirmed and adopted the same without any change.
 
 
Case No M-127
NC No.41/13
Dated 9.1.13   

M/ s  Kempsz Trading (P) Ltd,
 F.No.01/83/50/320/AM12/DES-IV
RLA F.No.07/24/40/49/AM12
Lic.No.0710079220 dated 18.5.2011

 
The Committee considered the case as per agenda and based on the  written recommendation of DIPP vide their U.O.No.Nil   dated 7.1.2013  the Committee decided to approve the case  as under :-

 
Export Item Qty. Import Item Qty.
Rough Granite Blocks 1 Cubic

Meter
Cracking powder 25 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
 
 
Case No M-128
NC No.41/13
Dated 9.1.13   

M/ s  Godrej Consumer Products Ltd, Mumbai
 F.No.01/87/50/201/AM06/DES-IV
RLA F.No.04/24/40/53/AM06
Lic.No.0410070786 dated 26.5.2005

 
The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information   from the firm to the D/L dated 18.12.2012  issued by DC(MSME). Reminder dated 14.1.2013  issued by this office.   Accordingly the case may be re-listed on 30.1.2013.
 
 
Case No M-129
NC No.41/13
Dated 9.1.13   

M/ s  Hindustan Platinum (P) Ltd,
 F.No.01/83/50/582/AM12/DES-IV
RLA F.No.03/94/40/426/AM12
Lic.No.0310665383 dated 17.11.2011

 
The Committee considered the case as per agenda Committee and decided not to revise the norms  and maintain decision of earlier NC Meeting No.14/83  dated 4.7.2012.
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee
 
 
 
 
 
 
 
 
 
 
 
 

Office of Directorate General of Foreign Trade 
New Delhi -0

------------------------------------------------------------------------------
Para 4.7 Decision(DRAFT)

MEETING NUMBER : 41/83-ALC1/2012 MEETING DATE : 09.01.2013
 

1

Case No.:69/34/83-ALC1/2009 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00654/AM10/ RLA File :10/24/040/00086/AM10/ Lic.No/Date:1010035931
11.11.2009

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

2

Case No.:7/13/83-ALC1/2010 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00196/AM11/ RLA File :10/24/040/00021/AM11/ Lic.No/Date:1010039111
18.06.2010

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

3

Case No.:8/13/83-ALC1/2010 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00197/AM11/ RLA File :10/24/040/00022/AM11/ Lic.No/Date:1010039113
18.06.2010

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

4

Case No.:26/9/83-ALC1/2011 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00145/AM12/ RLA File :10/24/040/00137/AM11/ Lic.No/Date:1010042343
31.03.2011

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

5

Case No.:55/9/83-ALC1/2011 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00174/AM12/ RLA File :10/24/040/00142/AM11/ Lic.No/Date:1010042346
31.03.2011

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

6

Case No.:48/9/83-ALC1/2011 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00167/AM12/ RLA File :10/24/040/00145/AM11/ Lic.No/Date:1010042453
07.04.2011

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

7

Case No.:36/25/83-ALC1/2011 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00473/AM12/ RLA File :10/24/040/00030/AM12/ Lic.No/Date:1010044697
03.08.2011

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

8

Case No.:11/25/83-ALC1/2011 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00448/AM12/ RLA File :10/24/040/00038/AM12/ Lic.No/Date:1010044741
04.08.2011

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

9

Case No.:7/5/83-ALC1/2012 Party Name:PLANT LIPIDS PRIVATE LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00061/AM13/ RLA File :10/24/040/00057/AM12/ Lic.No/Date:1010046449
14.11.2011

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

10

Case No.:68/47/83-ALC1/2011 Party Name:DHUPAR CHEMICALS PVT.LTD Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00857/AM12/ RLA File :06/24/040/00048/AM12/ Lic.No/Date:0610024869
02.12.2011

Defer Date:06.02.2013

Decision :2nd D/L to firm issued by DIPP on 8.12.2012. Reminder dated 14.1.2013  issued by this office. Accordingly the case may be re-listed on 6.2.2013.
 

11

Case No.:5/41/83-ALC1/2011 Party Name:MANGALORE MINERALS PVT LTD Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00729/AM12/ RLA File :31/83/040/00194/AM12/ Lic.No/Date:3110052134
28.12.2011

Defer Date:06.02.2013

Decision :Another reminder issued to Ministry of Mines on 20.11.2012. Case may be re-listed on 6.2.2012.
 

12

Case No.:43/1/83-ALC1/2012 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/01001/AM12/ RLA File :10/24/040/00070/AM12/ Lic.No/Date:1010048258
15.02.2012

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

13

Case No.:15/1/83-ALC1/2012 Party Name:INDIAN TECHNOMAC CO.LTD. Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00973/AM12/ RLA File :05/23/040/00459/AM12/ Lic.No/Date:0510318043
16.02.2012

Defer Date:06.02.2013

Decision :Letter issued to Shri Naresh Kumar, Jt.Secretary, M/o Mines on 21/12/2012 and 3.1.2013. Accordingly the case may be re-listed on 6.2.2013.
 

14

Case No.:41/1/83-ALC1/2012 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00999/AM12/ RLA File :10/24/040/00074/AM12/ Lic.No/Date:1010048405
22.02.2012

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

15

Case No.:44/1/83-ALC1/2012 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/01002/AM12/ RLA File :10/24/040/00075/AM12/ Lic.No/Date:1010048396
22.02.2012

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

16

Case No.:2/1/83-ALC1/2012 Party Name:GEM POLYTECH INDUSTRIES PVT.LTD. Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00960/AM12/ RLA File :02/24/040/00228/AM12/ Lic.No/Date:0210174765
01.03.2012

Defer Date:06.02.2013

Decision :Another reminder to TA issued on 25.10.2012. Accordingly the case may be re-listed on 6.2.2013.
 

17

Case No.:26/1/83-ALC1/2012 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00984/AM12/ RLA File :10/24/040/00080/AM12/ Lic.No/Date:1010048661
09.03.2012

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

18

Case No.:32/1/83-ALC1/2012 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00990/AM12/ RLA File :10/24/040/00079/AM12/ Lic.No/Date:1010048659
09.03.2012

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

19

Case No.:33/1/83-ALC1/2012 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00991/AM12/ RLA File :10/24/040/00081/AM12/ Lic.No/Date:1010048662
09.03.2012

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

20

Case No.:34/1/83-ALC1/2012 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00992/AM12/ RLA File :10/24/040/00076/AM12/ Lic.No/Date:1010048667
09.03.2012

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

21

Case No.:35/1/83-ALC1/2012 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00993/AM12/ RLA File :10/24/040/00077/AM12/ Lic.No/Date:1010048656
09.03.2012

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

22

Case No.:11/5/83-ALC1/2012 Party Name:B & A PACKAGING INDIA LIMITED, Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00065/AM13/ RLA File :02/24/040/00237/AM12/ Lic.No/Date:0210175574
21.03.2012

Defer Date:06.02.2013

Decision :DIPP has issued a D/L on 29.10.2012. Re-listed for 6.2.2013.
 

23

Case No.:22/13/83-ALC1/2012 Party Name:SUPREME PETROCHEM LTD., Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case approved

HQ File :01/83/050/00242/AM13/ RLA File :03/95/040/01117/AM12/ Lic.No/Date:0310691662
23.04.2012

Defer Date:

Decision : The Committee considered the case as per agenda and based on the  written recommendation of Deptt. of C&PC(PC. Div) vide their U.O.No.46011/44/2011-PC.II   dated 2.1.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Filler Master Batch
(Polystyrene Base)

1 Kg 1. Styrene Monomer
2. Mineral Oil (Liquid Paraffin)
3. Calcium Carbonate
4. Synthetic Wax
5. Zinc Stearate

0.1870 Kg
0.0046 Kg
0.8000 Kg
0.0100 Kg
0.0129 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

24

Case No.:20/8/83-ALC1/2012 Party Name:PUNE METAGRAPH Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00157/AM13/ RLA File :31/83/040/00257/AM12/ Lic.No/Date:3110054198
11.05.2012

Defer Date:06.02.2013

Decision :Reminder for hard copy on 16.11.2012, 9.1.2013 and 14.1.2013 to RLA and firm.. Accordingly the case may be re-listed on 6.2.2013.
 

25

Case No.:6/11/83-ALC1/2012 Party Name:B & A PACKAGING INDIA LIMITED, Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00218/AM13/ RLA File :02/24/040/00022/AM13/ Lic.No/Date:0210177793
21.05.2012

Defer Date:06.02.2013

Decision :DIPP has issued a D/L on 30.10.2012. Re-listed for 6.2.2013.
 

26

Case No.:15/13/83-ALC1/2012 Party Name:DEREWALA JEWELLERY INDUSTRIES LTD., Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00235/AM13/ RLA File :13/24/040/00014/AM13/ Lic.No/Date:1310039857
28.05.2012

Defer Date:06.02.2013

Decision : Reminder issued to  Shri Dinesh Kumar,  Asstt. Director, DC(MSME), on dated 10.7.2012 and 27.12.2012. Another application issued to Shri K.K. Funda, Asstt. Director, DC(MSME) on 11.2.2013. Accordingly the case may be re-listed on 6.2.2013.
 

27

Case No.:22/17/83-ALC1/2012 Party Name:LUK PLASTCON LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00335/AM13/ RLA File :50/24/040/00007/AM13/ Lic.No/Date:5010001353
04.06.2012

Defer Date:06.02.2013

Decision :D/L dated 8.10.2012 issued by Deptt. of C&PC(PC. Div). Accordingly the case may be re-listed on 6.2.2013
 

28

Case No.:9/17/83-ALC1/2012 Party Name:UNITED CHEMIE (PROP. GUJARAT DYES & CHEMICALS CO. Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00322/AM13/ RLA File :08/24/040/00067/AM13/ Lic.No/Date:0810112751
19.06.2012

Defer Date:06.02.2013

Decision :D/L dated 17.9.2012 to firm issued by Deptt. of C&PC(Chem.Div). Reminder to firm dated 27.12.2012 issued by this office. Accordingly the case may be re-listed on 6.2.2013.
 

29

Case No.:2/17/83-ALC1/2012 Party Name:V.K.A. POLYMERS PRIVATE LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Approved

HQ File :01/83/050/00315/AM13/ RLA File :32/24/040/00017/AM13/ Lic.No/Date:3210055291
28.06.2012

Defer Date:

Decision : The Committee considered the case as per agenda and based on the  written recommendation of Deptt. of C&PC(PC. Div) vide their U.O.No.46011/110/2012-PC.II   dated 13.12.2012  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Active Master Batch
(Containing 15%
alphacypermethrin and 85%
LLDPE)

1 Kg 1. LLDPE Granules
2. Alphacypermethrin Tech.
97%

0.8755 Kg
0.1545 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

30

Case No.:25/17/83-ALC1/2012 Party Name:LUK PLASTCON LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00338/AM13/ RLA File :50/24/040/00008/AM13/ Lic.No/Date:5010001405
02.07.2012

Defer Date:06.02.2013

Decision :D/L dated 8.10.2012 to firm issued by Deptt. of C&PC(PC.Div). Reminder dated 20.11.2012 issued by this office. Accordingly the case may be re-listed on 6.2.2013.
 

31

Case No.:20/17/83-ALC1/2012 Party Name:KUMAR ADHESIVE PVT LTD Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00333/AM13/ RLA File :02/24/040/00037/AM13/ Lic.No/Date:0210179332
03.07.2012

Defer Date:06.02.2013

Decision :D/L dated 26.11.2012 to firm issued by Deptt. of C&PC(PC.Div). Reminder to firm dated 27.12.2012 issued by this office. Accordingly the case may be re-listed on 30.6.2013.
 

32

Case No.:58/23/83-ALC1/2012 Party Name:JB PLASTOCHEM PVT LTD Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00458/AM13/ RLA File :03/94/040/00298/AM13/ Lic.No/Date:0310703419
27.07.2012

Defer Date:06.02.2013

Decision :D/L dated 15.11.2012 to firm issued by DIPP. Reminder to firm dated 27.12.2012 issued by this office. Accordingly the case may be re-listed on 6.2.2013.
 

33

Case No.:49/23/83-ALC1/2012 Party Name:PLANT LIPIDS PRIVATE LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00449/AM13/ RLA File :10/24/040/00039/AM13/ Lic.No/Date:1010050817
07.08.2012

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

Case No.:13/37/83-ALC1/2012 Party Name:FICUS PAX PVT. LTD., Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Approved

HQ File :01/83/050/00708/AM13/ RLA File :07/21/040/00457/AM13/ Lic.No/Date:0710090788
18.09.2012

Defer Date:

Decision : The Committee considered the case as per agenda and based on the  written recommendation of DIPP vide their U.O.No.Nil   dated 8.1.2013  the Committee decided to approve the case  as under :-
 

Export Product No.1:   As per application
Quantity                   :   As per application
 
Import Item:
 

S.No. Description of Item Quantity
3. Technical Wood 120 inch x 100 x 100 MM Net to net
4. Technical Wood 80 inch x 100 x 100 MM Net to net
9. 2.5 inch x 0.113” 15 deg coil wire collated nail

ring shank
Net to net

 
Export Product No.2:   As per application
Quantity                   :   As per application
 
Import Item:
 

S.No. Description of Item Quantity
5. Technical Wood 15 inch x 30 x 100 MM Net to net
9. 2.5 inch x 0.113” 15 deg coil wire collated nail

ring shank
Net to net

 
Export Product No.3:   As per application
Quantity                   :   As per application
 
Import Item:
 

S.No. Description of Item Quantity
1. Technical Wood 24 inch x 100 x 30 MM Net to net
9. 2.5 inch x 0.113” 15 deg coil wire collated nail

ring shank
Net to net

 
Export Product No.4,6,7:   As per application
Quantity                   :   As per application
 
Import Item:
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S.No. Description of Item Quantity
3. Technical Wood 120 x 100 x 100 MM Net to net
9. 2.5 inch x 0.113” 15 deg coil wire collated nail

ring shank
Net to net

 
Export Product No.5:   As per application
Quantity                   :   As per application
 
Import Item:
 

S.No. Description of Item Quantity
2. Technical Wood 1090 x 100 x 30 MM Net to net
9. 2.5 inch x 0.113” 15 deg coil wire collated nail

ring shank
Net to net

 
Export Product No.8:   As per application
Quantity                   :   As per application
 
Import Item:
 

S.No. Description of Item Quantity
6. Technical Wood 48 inch x 30 x 100 MM Net to net
9. 2.5 inch x 0.113” 15 deg coil wire collated nail

ring shank
Net to net

 
Export Product No.9,13,14,15:   As per application
Quantity                   :   As per application
 
Import Item:
 

S.No. Description of Item Quantity
7. Pine Wood 150 x 38 MM Net to net
8. Pine Wood 100 x 100 MM Net to net
10. 3 inch 15 Deg Coil Wire Collated nail ring shank Net to net

 
Export Product No.10,11 and 19:   As per application
Quantity                   :   As per application
 
Import Item:
 

S.No. Description of Item Quantity
7. Pine Wood 150 x 38 MM Net to net
9. 2.5 inch x 0.113” 15 deg coil wire collated nail

ring shank
Net to net

 
Export Product No.12:   As per application
Quantity                   :   As per application
 
Import Item:
 

S.No. Description of Item Quantity
7. Pine Wood 150 x 38 MM Net to net
10. 3 inch 15 Deg Coil Wire Collated nail ring shank Net to net

 
Export Product No.16, 17:   As per application
Quantity                   :   As per application
 
Import Item:
 

S.No. Description of Item Quantity
8. Pine Wood 100 x 100 MM Net to net
10. 3 inch 15 Deg Coil Wire Collated nail ring shank Net to net

 
Export Product No.18 and 20:   As per application
Quantity                   :   As per application
 
Import Item:
 

S.No. Description of Item Quantity
7. Pine Wood 150 x 38 MM Net to net
10. 2.5 inch 0.113” 15 Deg Coil Wire Collated nail

ring shank
Net to net

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

35

Case No.:2/33/83-ALC1/2012 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00618/AM13/ RLA File :03/94/040/00419/AM13/ Lic.No/Date:0310709875
21.09.2012

Defer Date:06.02.2013

Decision :Hard copy sent to Deptt. of C&PC(Chem.Div) on 5.12.2012. Accordingly the case may be re-listed on 6.2.2013.
 

36

Case No.:1/33/83-ALC1/2012 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00617/AM13/ RLA File :10/24/040/00051/AM13/ Lic.No/Date:1010051346
26.09.2012

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

37

Case No.:2/37/83-ALC1/2012 Party Name:C.L.GUPTA EXPORTS LTD. Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00697/AM13/ RLA File :29/21/040/00005/AM13/ Lic.No/Date:2910018767
26.09.2012

Defer Date:06.02.2013

Decision : The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 18.1.2013.   Accordingly the case may be re-listed on 6.2.2013.
 

38

Case No.:8/37/83-ALC1/2012 Party Name:BLEND COLOURS PRIVATE LIMITED, Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00703/AM13/ RLA File :09/24/040/00037/AM13/ Lic.No/Date:0910053942
01.10.2012

Defer Date:06.02.2013

Decision : D/L issued by PC Division on 9.1.2013. Accordingly the case may be re-listed on 6.2.2013.
 
 

39

Case No.:1/29/83-ALC1/2012 Party Name:THOMSON PRESS INDIA LTD Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00549/AM13/ RLA File :05/24/040/00240/AM13/ Lic.No/Date:0510336473
04.10.2012

Defer Date:06.02.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 28.12.2012. Accordingly the case may be re-listed on 6.2.2013.
 

40

Case No.:7/37/83-ALC1/2012 Party Name:SUKASO CERACOLORS P.LTD., Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00702/AM13/ RLA File :09/24/040/00338/AM13/ Lic.No/Date:0910054053
12.10.2012

Defer Date:06.02.2013

Decision :D/L issued to firm seeking clarify on the name of export product on 14.1.2013.  Accordingly the case may be re-listed on 6.2.2013.
 

41

Case No.:3/37/83-ALC1/2012 Party Name:BAJAJ POLYBLENDS PRIVATE LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00698/AM13/ RLA File :50/24/040/00012/AM13/ Lic.No/Date:5010001512
15.10.2012

Defer Date:06.02.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 28.12.2012. Accordingly the case may be re-listed on 6.2.2013.
 

42

Case No.:17/37/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00712/AM13/ RLA File :17/24/040/00042/AM13/ Lic.No/Date:1710005125
19.10.2012

Defer Date:06.02.2013

Decision :Hard copy sent to Deptt. of C&PC(Chem. Div) on 19.12.2012. Accordingly the case may be re-listed on 6.2.2013.
 

43

Case No.:18/37/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00713/AM13/ RLA File :17/24/040/00041/AM13/ Lic.No/Date:1710005124
19.10.2012

Defer Date:06.02.2013

Decision :Hard copy sent to Deptt. of C&PC(Chem. Div) on 19.12.2012. Accordingly the case may be re-listed on 6.2.2013.
 

44

Case No.:25/37/83-ALC1/2012 Party Name:INDUSTRIAL FILTERS & FABRICS P. LIMITED., Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00720/AM13/ RLA File :56/24/040/00027/AM13/ Lic.No/Date:5610001200
19.10.2012

Defer Date:06.02.2013

Decision : D/L dated 7.1.2013 issued by DIPP. Accordingly the case may be re-listed on 6.2.2013.
 

45

Case No.:16/37/83-ALC1/2012 Party Name:INDO COLCHEM LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00711/AM13/ RLA File :08/24/040/00263/AM13/ Lic.No/Date:0810115988
30.10.2012

Defer Date:06.02.2013

Decision :Hard copy sent to Deptt. of C&PC(Chem. Div) on 6.12.2012. Accordingly the case may be re-listed on 6.2.2013.
 

46

Case No.:3/33/83-ALC1/2012 Party Name:FUTURA CERAMICS PVT LTD Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00619/AM13/ RLA File :34/24/040/00123/AM13/ Lic.No/Date:3410035408
01.11.2012

Defer Date:06.02.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. Accordingly the case may be relisted on 6.2.2013
 

47

Case No.:14/37/83-ALC1/2012 Party Name:PLANT LIPIDS PRIVATE LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00709/AM13/ RLA File :10/24/040/00059/AM13/ Lic.No/Date:1010051659
02.11.2012

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
 

48

Case No.:15/37/83-ALC1/2012 Party Name:PLANT LIPIDS PRIVATE LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00710/AM13/ RLA File :10/24/040/00060/AM13/ Lic.No/Date:1010051684
06.11.2012

Defer Date:06.02.2013

Decision :Re-listed on 6.2.2013.
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Case No.:24/37/83-ALC1/2012 Party Name:GREENPLY INDUSTRIES LTD. Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Approved

HQ File :01/83/050/00719/AM13/ RLA File :02/24/040/00101/AM13/ Lic.No/Date:0210183603
07.11.2012

Defer Date:

Decision : The Committee considered the case as per agenda and based on the  written recommendation of Deptt. of C&PC(PC Div)  vide their U.O.No. 46011/101/2009-PC-II   dated 30.8.2012  the Committee decided to approve the case  on repeat basis, as under :-
 

Export Item Qty. Import Item Qty.
Double Sided Decorative
Laminated Sheets (without
barrier paper) Thickness
1.0 mm, Avg. Weight 1.45
Kg +/-2.5%/Sq. Meter

1 Sq.
Meter

1. Kraft Paper (60 gsm-205 gsm)
2. Base Paper ( 50 gsm-150 gsm)
3. Tissue Paper (20 gsm-38 gsm)
4. Phenol
5. Melamine
6. Methanol
7. BOPP Film

1.016 Kg
0.266 Kg
0.066 Kg
0.318 Kg
0.266 Kg
0.186 Kg
0.011 Kg

 
   Note:-
 

i)        The above norms have been worked out for 1.0 mm thickness with an average weight
Of 1.45 Kg +/-2.5%/Sq. Meter

ii)      In the case of variation in thickness/weight, the quantity of items of imports i.e. Kraft
Paper, Phenol and Methanol to be allowed by adopting the formula as follows:-
 
                                              A X B/C
 

 Where A= Quantity of Kraft Paper, Phenol and Methanol allowed for 1.0 mm thickness with average weight 1.45 Kg/+/-2.5%/Sq. meter
 
            B= The thickness or weight  per Sq. Meter of Double sided Decorative Laminated Sheet (without barrier paper) to be exported
 
           C= Either the thickness of 1.0 mm or weight of 1.45 Kg +/-2.5%/Sq. Meter of 1.0 mm thickness
 
        iii) The quantities of items at Sr. No.(2) Base paper (3) Tissue Paper, (5) Melamine and (7) BOPP Film will remain unchanged irrespective of change in thickness or weight of export product
 
        iv) The above Norms/Formula can be extended up to the export product having thickness upto 30 mm. 
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:10/37/83-ALC1/2012 Party Name:UNI KLINGER LIMITED, Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00705/AM13/ RLA File :31/83/040/00136/AM13/ Lic.No/Date:3110056235
08.11.2012

Defer Date:06.02.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 8.1.2013 issued by DIPP. Accordingly the case may be re-listed on 6.2.2013.
 

51

Case No.:11/37/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00706/AM13/ RLA File :08/24/040/00273/AM13/ Lic.No/Date:0810116218
09.11.2012

Defer Date:06.02.2013

Decision :Hare Copy sent to Deptt. of C&PC(Chem.Div) on 6.12.2012. Accordingly the case may be re-listed on 6.2.2013.
 

52

Case No.:12/37/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00707/AM13/ RLA File :08/24/040/00272/AM13/ Lic.No/Date:0810116217
09.11.2012

Defer Date:06.02.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 19.12.2012. Accordingly the case may be re-listed on 6.2.2013.
 

53

Case No.:4/37/83-ALC1/2012 Party Name:INDIA GLYCOLS LTD., Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00699/AM13/ RLA File :05/23/040/00314/AM13/ Lic.No/Date:0510339055
16.11.2012

Defer Date:06.02.2013

Decision :Hard copy sent to Deptt. of C&PC(Chem Div) on 19.12.2012. Accordingly the case may be re-listed on 6.2.2013.
 

54

Case No.:6/37/83-ALC1/2012 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Approved

HQ File :01/83/050/00701/AM13/ RLA File :05/23/040/00328/AM13/ Lic.No/Date:0510339023
16.11.2012

Defer Date:

Decision : The Committee considered the case as per agenda and in view of the written recommendation forwarded by Deptt. of C&PC(PC.Div.) vide U.O.No. 46011/30/2011-PC.II   dated 20.4.2011 the Committee decided to approve the case, on repeat basis,   as under:-
                    

Export Item Qty. Import Item Qty.
Aromatic Solvent Naptha
Kesol  200

0.59 MT Heavy Aromatics 1 MT
 

 
 RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:19/37/83-ALC1/2012 Party Name:ARVIND PD COMPOSITES PRIVATE LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00714/AM13/ RLA File :08/24/040/00280/AM13/ Lic.No/Date:0810116312
19.11.2012

Defer Date:06.02.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 7.1.2013. Accordingly the case may be re-listed on 6.2.2013.
 

56

Case No.:20/37/83-ALC1/2012 Party Name:ARVIND PD COMPOSITES PRIVATE LIMITED Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00715/AM13/ RLA File :08/24/040/00281/AM13/ Lic.No/Date:0810116313
19.11.2012

Defer Date:06.02.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 7.1.2013. Accordingly the case may be re-listed on 6.2.2013.
 

57

Case No.:21/37/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00716/AM13/ RLA File :08/24/040/00274/AM13/ Lic.No/Date:0810116315
19.11.2012

Defer Date:06.02.2013

Decision :Hard copy sent to Deptt. of C&PC(Chem Div) on 19.12.2012. Accordingly the case may be re-listed on 6.2.2013.
 

58

Case No.:22/37/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00717/AM13/ RLA File :08/24/040/00244/AM13/ Lic.No/Date:0810116314
19.11.2012

Defer Date:06.02.2013

Decision :Hard copy sent to Deptt. of C&PC(Chem Div) on 6.12.2012. Accordingly the case may be re-listed on 6.2.2013.
 

59

Case No.:23/37/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00718/AM13/ RLA File :08/24/040/00284/AM13/ Lic.No/Date:0810116316
19.11.2012

Defer Date:06.02.2013

Decision :Hard copy sent to Deptt. of C&PC(Chem Div) on 6.12.2012. Accordingly the case may be re-listed on 6.2.2013.
 

60

Case No.:5/37/83-ALC1/2012 Party Name:AARYA PACKAGINGS Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00700/AM13/ RLA File :05/23/040/00089/AM13/ Lic.No/Date:0510339134
19.11.2012

Defer Date:06.02.2013

Decision :Hard copy sent to DIPP on 19.12.2012. Accordingly the case may be re-listed on 6.2.2013.
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Case No.:9/37/83-ALC1/2012 Party Name:ACMECHEM LTD. Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00704/AM13/ RLA File :02/24/040/00128/AM13/ Lic.No/Date:0210183823
21.11.2012

Defer Date:06.02.2013

Decision :Hard copy sent to Deptt. of C&PC(Chem Div) on 19.12.2012. Accordingly the case may be re-listed on 6.2.2013.
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Case No.:1/37/83-ALC1/2012 Party Name:KWALITY PHARMACEUTICALS PVT.LTD Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00696/AM13/ RLA File :12/24/040/00003/AM13/ Lic.No/Date:1210008419
29.11.2012

Defer Date:06.02.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. Accordingly the case may be relisted on 6.2.2013
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Case No.:26/37/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00721/AM13/ RLA File :08/24/040/00302/AM13/ Lic.No/Date:0810116622
04.12.2012

Defer Date:06.02.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. Accordingly the case may be relisted on 6.2.2013
 

64

Case No.:2/41/83-ALC1/2012 Party Name:GREENPLY INDUSTRIES LTD. Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Approved

HQ File :01/83/050/00770/AM13/ RLA File :02/24/040/00146/AM13/ Lic.No/Date:0210184545
18.12.2012

Defer Date:

Decision : The Committee considered the case as per agenda and based on the  written recommendation of Deptt. of C&PC(PC Div)  vide their U.O.No. 46011/101/2009-PC-II   dated 30.8.2012  the Committee decided to approve the case  on repeat basis, as under :-
 

Export Item Qty. Import Item Qty.
Double Sided Decorative
Laminated Sheets (without
barrier paper) Thickness
1.0 mm, Avg. Weight 1.45
Kg +/-2.5%/Sq. Meter

1 Sq.
Meter

1. Kraft Paper (60 gsm-205 gsm)
2. Base Paper ( 50 gsm-150 gsm)
3. Tissue Paper (20 gsm-38 gsm)
4. Phenol
5. Melamine
6. Methanol
7. BOPP Film

1.016 Kg
0.266 Kg
0.066 Kg
0.318 Kg
0.266 Kg
0.186 Kg
0.011 Kg

 
   Note:-
 

iii)    The above norms have been worked out for 1.0 mm thickness with an average weight
Of 1.45 Kg +/-2.5%/Sq. Meter

iv)    In the case of variation in thickness/weight, the quantity of items of imports i.e. Kraft
Paper, Phenol and Methanol to be allowed by adopting the formula as follows:-
 
                                              A X B/C
 

 Where A= Quantity of Kraft Paper, Phenol and Methanol allowed for 1.0 mm thickness with average weight 1.45 Kg/+/-2.5%/Sq. meter
 
            B= The thickness or weight  per Sq. Meter of Double sided Decorative Laminated Sheet (without barrier paper) to be exported
 
           C= Either the thickness of 1.0 mm or weight of 1.45 Kg +/-2.5%/Sq. Meter of 1.0 mm thickness
 
        iii) The quantities of items at Sr. No.(2) Base paper (3) Tissue Paper, (5) Melamine and (7) BOPP Film will remain unchanged irrespective of change in thickness or weight of export product
 
        iv) The above Norms/Formula can be extended up to the export product having thickness upto 25 mm. 
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 
Case No.:3/41/83-ALC1/2012 Party Name:SERVO PLASTICHEM PRIVATE LIMITED Meet No/Date:41/83-ALC1/2012 Status:Case Deferred
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09.01.2013
HQ File :01/83/050/00771/AM13/ RLA File :02/24/040/00147/AM13/ Lic.No/Date:0210184608

20.12.2012
Defer Date:06.02.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. Accordingly the case may be relisted on 6.2.2013
 

66

Case No.:1/41/83-ALC1/2012 Party Name:ARIES DYE CHEM INDUSTRIES, Meet No/Date:41/83-ALC1/2012
09.01.2013

Status:Case Deferred

HQ File :01/83/050/00769/AM13/ RLA File :08/24/040/00313/AM13/ Lic.No/Date:0810117157
27.12.2012

Defer Date:06.02.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. Accordingly the case may be relisted on 6.2.2013

  
  
Date:11.01.2013
Place:New Delhi

G. SARAVANAN 
Foreign Trade Development Officer
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